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Desertions fres Dandakaranya

1650. Shri Samar Guha: Will the
“Minister of Labour and Rehabilitation
‘be plessed to state:

(a) whether Government are aware
that more than 500 refugees have left
the Dandaksranya and other camps
.and gone back to West Bengal during
~March and April, 1967;

(b) whether it is a fact that these
.yefugees have been compelled to
#eave these camps, as it was impos-
mible for them to get themselves pro-
:;F‘UMMMM‘

(8bri L. N, Mishra): (a)
Yes, 8ir. According to reports received,
171 families had gone back to West
Bengal from various camps and reha-
bilitation settlements outside West
Bengal

(b) It is not correct that rehabili-
tation measures taken for their bene.
fit were not adeguate.

(c) Does not arise.

Civil Defence Legisiation

1051, Shry K. Haldar: Will the
Minister of Home Affairs be pleased
to state:

(a) whether a new Civil Defence
legislation is proposed to be introduc.
ed in Parliament to replace tha
Defence of India Act;

(b) whether the State Chief Minis-
ters have supported this measures;
and

{c) it so, the reasons therefor?

The Deputy Minister in the Minis-
try of Home Affairs (Shri K. 8.
Ramaswamy): (a) Yes, Sir.

(b) The State Govemmenlts who
were consulted have generally sup-
ported the measure.

(¢) To provide legal cover to the
continuance of the vsrious Civil De- .
fene measures after the lifting of
Emergency.
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Unemployment in Industrial Sector

1053, Shrimati Shards Mukerjes:
Shri Rameshwar Rao:

Will the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether it is a fact that there

is a large-scale unemployment in the
industrial sector;

(b) if so, the break-up thereof in
prominent cities of India; and

(b) and (e). Do not arise.

Popukarisation of National Discipline
Scheme
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(b) the number of new schools and
mstitutions which have started this
scheme during the same period?

The Minister of State |n the Minis-
try of Education (Shri Bhagwat Jha
Azad): (a) and (b). The National
Dhcipline Scheme has been merged
in the National Fitneis Corps Pro-
gramme from 1985-86. the-
Year 1906-67, 5909 additional schoolsf
ingtitutions ‘covesfing about 14,80,000
students have been brought under the
National Fitness Corps Programme.

Cultural Festival in Utkal University

1055. Shri Ramachandra Ulaka:
Shri Dhuleshwmr Meena:
8hri Heerji Bhal: .

Shri K. Pradhani:

Will the Minister of Education be-
Pleased to state:

(a) whether any Central Grants
were given to the Utkal University
for organising cultural festivals
during 1886-67;, and

(b) if so, the details thereof?

The Ministey of Education (Dr..
Triguna Sen): (a) No, Bir,

(b) Does not arise.

One Man Commission on Boundary
Dispute

1058. Shri M. N. Naghnoor: Will the-
Minister of Home Affairy be pleased to-
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